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Bill. 2014. is  hereby published lot general information under proviso to Rule 128
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Bill No. 8 -1 I L A of 2014

TI IF, HARYANA MANAGEMENT OF CIVIC AMENITIES AND
INFRASTRUCTURE DEFICIENT MUNICIPAL AREAS

(SPECIAL PROVISIONS) AMENDMENT
BILL, 2014

A

BILL

litither to amend the Harrana Management of Civic Amenities and infrastruc-
ture Deficient Municipal Areas (Special Prori.sums)

Act. 20(3.

Be it enacted by the Legislature of the State of Haryana in the Sixty-fifth
Year tit the Republic of India as follows :•

I. This Act may be called the Haryana Management of Civic Amenities soon ink..
and Infrastructure Deficient Municipal Aieas (Special Provisions) Amendment
Ad. 2014.

Price: Rs. 5.00 10 5 }
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Amcntimew .tr 2. in clause (a) of sect iim 3 of the Haryana Manag.ement of Ci vic Amenities
.t•coon 3 of and Infrastructure Deficient Municipal Areas (Special Provisions) Act, 7013, for
Haiyana At:t 13 of21)11 the figures. word and sign "30th Ju ne . 2009- , the tioures. word and signt. c, r , ,e

"1st January, 2014- shall be substituted.
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STATEMENT OF OBJECTS AND REASONS

The Haryana Management of Civic Amenities and int rastructure Deficient
Municipal Ai cas (Special Provisions) Act. 2013 (I laryana Act No. 13 it 2013) Ni+iic,

enacted o n 26-9-2013 for providing Civic Amenities and Infrastructures in de-
clared Municipal areas whet ein construction has taken place o n more than 50'4
plots p r i o r l o 30-6-2009. subject to  fulfillment of other conditions. So far. 815
colonies have been declared as Civic Amenities and Infrastructure Deficient Areas
in the State.

It has been observed that theme were large number of colonies/areas which
did mit fulfill the above parameters as on 30-6-2009. Subsequently these areas had
new clinstructions resulting in fulfillment of criteria later on. It has. Further, been
felt necessary to give relief to people living in such areas. I ience, it is pi °posed
that the cutoff date fen not ii ying the civic amenities and infiastructure deficient
melts m a y be changed to 1- -2014 to provide essential civic amenities and infra-
structure to such municipal a r e a s .

SM ITRI JINDA1..

thu ii I.Alcal 13k :dies Ministel: I taryana

Chandigarh : it  MIT kt1MAH.

The 22nd l'ebruary, 2014. Secretary.
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